FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF VVR INNOVATE MATERIALS

PRIVATE LIMITED
Sr. No. Particulars Details
1. Name of corporate debtor VVR Innovate Materials Private Limited
2. Date of incorporation of corporate debtor 19/09/2017
3. Authority under which corporate debtor is RoC-Hyderabad
incorporated /registered
4. Corporate Identity No./Limited Liability | U24290TG2017PTC119642
Identification No. of corporate debtor
5. Address of the registered office and principal office (if | No:49 403/17/1/A plot no 231P, Sai's
any) of corporate debtor Lakshmi Flite Padmanagar Phase 2,
Chintal Hyderabad Telengana- 500067
6. Date of closure of Insolvency Resolution Process 03" December, 2022 (180 days from the
Insolvency Commencement
Date)
7. Liquidation commencement date of corporate debtor | 10" February, 2023 (Order received on
17" February, 2023)
8. Name and registration number of the insolvency Mr. Sakhamuru Venu
professional acting as liquidator IBBI/IPA-001/IP-P-01749/2019-
2020/12866
9. Address and e-mail of the liquidator, as registered 401 Santosh Residency F-61 62 63
with the Board Madhuran Nagar, Hyderabad,
Telangana, 500038
Email Id: sakhamuruvenu@gmail.com
10. Address and e-mail to be used for correspondence As stated in Sr. No. 9 above
with the liquidator Email Id: cirp.vvrmipl@gmail.com
11. Last date for submission of claims 19" March, 2023 (30 days from the

receipt of the order)

Notice is hereby given that the National Company Law Tribunal Hyderabad bench has ordered the
commencement of liquidation of the VVR Innovate Materials Private Limited on February 10, 2023
(Order received on 17th February, 2023) under section 33 of the Code.

The stakeholders of VVR Innovate Materials Private Limited (Under Liquidation) are hereby called
upon to submit their claims with proof on or before 19™ March, 2023, to the liquidator at the address
mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors

may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

Date: 18-02-2023
Place: Hyderabad

Sd/-

Mr. Sakhamuru Venu
Liquidator of VVR Innovate Materials Private Limited

IBBI/IPA-001/IP-P-01749/2019 -2020/12866
AFA valid upto: 21.11.2023
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Brands & Companies &

European
Cos Strike
High-stakes
Bond Deals
as Rates Rise

Reuters

London: European firms are
selling debt that can be conver-
ted into their own shares at an
unrelenting pace, as they seek
shelter from the fastest escala-
tion in interest rates by major
central banks since the 1980s.

After borrowing heavily du-
ring vears of rock-bottom in-
terest rates, businesses are fee-
ling the pinch of rising debt
costs and some are turning to
convertible bonds — a form of
junior debt that can be conver-
ted into acompany’s equity.

Cornvertiblescan offer corpora-
tions cheaper funding but risk
dilutingearningsand tilting the
balance of power among share-
holdersif investors invoke their
conversion rights.

These “honds withatwist”, as
fund manager Schroders once
put it, have historically been

associated with companies
that may lack other sources of
funding and were perceived by
some as an “admission of we-
akness”.

But in the current environ-
ment, this kind of cheaper fi-
nancing is increasingly popu-
lar among traditional bond is-
SUBIS too.

Sinee January, companies in
Europe, the Middle East and
Africa(EMEA yhave raised $2.9
billion through seven conver-
tible deals, significantly above
this time Iast year and higher
than levels seen before the CO-
VID-19 pandemie, according to
Dealogicdata.

The region is also slightly
ahead of the United States in
terms of capital raised via con-
vertible bonds, something that
market participants desecribe
as rare, illustrating the strong
appetite from companies on
thisside of the Atlantic,

“Tssuance in Europe was ex-
tremely low last vear Buta lot
of issuers are now looking at
convertible bonds to reduce
their financing costs, as they
face upcoming debt maturiti-
es,” said Stephanie Zwick, He-
ad of Convertible Bonds at
Fisch  Asset Management,
which oversees more than 4 hil-
lion Swiss francs (34.34 hillion)
in convertible debt.

Corporate debt issuance diried
up in the market turmoil follo-
wing Russia's invasion of Ukrai-
ne, but momentum for eguity-
linked deals — as the asset class
is also known — started to pick
up in the latter part of 2022 and
hascarvied intothe new year

Repeat issuers like Germany-
based food delivery group Deli-
very Hero have come to market
to refinance maturing deals,
but there are also new names,
like French industrials compa-
ny Spie.

While tighter central bank poli-
¢y has foreed companies to bump
up interest payvments on new
convertibles, the average coupon
is still about half that paid in the
junk, or sub-investment grade,
bond market, according to mar-
ket participants.

The asset class has also
caught the eye of higher-rated
issuers,said Ismail Iraqgi, Head
of Equity-Linked in EMEA at
JPMorgan.
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Why a Strong US Economy is Making Stock Investors Jittery

SagarMalviya&Faizan Haldar

Mumbai | New Delhi: Demand
for mass-priced merchandise is
still under pressure due to overall
inflation even as premium pro-
ducts across categories see strong
sales, retailers including V-Mat,
Aditya Birla Fashion & Retail, and
Batasay.

Retail sales picked up in discre-
tionary and higher priced pro-
ducts but weakened at the mass
end forthe second consecutive gu-
arter during October-December
2022, they said.

“People earning between 15,000
and 35,000 in 2 month are under
pressure of inflation becausetheir
shoppingbasket is largely food and
essentials such as pulses, oil and
vegetables, Their basket price ac-
tually increased by 30-35% due to
inflation,” Lalit Agarwal, chair-

man of hypermarket chain V-
Mart, told ET.

This has foreed lower-income ho-
useholdstoslashtheir discretiona-
ry spending. “There has been a
slowdown and curtailment of dis-
eretionary incomeand expenditu-
re at the lower end,” said Vishak
Kumar, chief executive officer of
fashion retailer Madura Fashion
& Lifestyle, a division of Aditva
Birla Fashion & Retail.

“It’s not the first time we are expe-
riencingthat.., There isan equally
strong recovery that
when consumer sentiments impio-

ve," he told investors during the

company’s earnings call after the
December quarter results.

The slowdown in mass-priced
products is visible across catego-
ries including smartphones, tele-
visions and refrigerators where

premium products grew signifi-
cantly faster than their overall

happens

Lessin
the Wallet =

The slowdaown in the mass-priced apparel

and lifestyle segments mirrar sales

in categories including smartphones,
televisions and refrigerators where premium
product sales rose significantly faster

and rising prices across segments

Merst retailers also increased price-
1ags across calegories over the past
VEar an cotton price surge and
rupee depreciation

segmental growth,

The demand pattern in electro-

Cos sald consumers with more disposable
income are better insulated from inflation

5% to 12% |ast vear

The Economic Times, Hyderabad, Saturday, 18 February 2023

Demand for Mass-Priced Products Under Pressure

RISING INFLATION in prices of essentials curtailing discretionary spends of middle-income groups; retailers hopeful of revival ahead

Retailers are
hopeful of
arevival in
demand for
mass products in
the near future
amid signs that

GST an footwear
costing below 1,000
was raised fram

hikes while lower-income consu-
mers largely stayved away dueto in-

nicssuggeststhatthervichand upp- flationary pressures.

er middle class have been buying
premium products despite price

Most apparel and lifestyle retai-
lers increased price tags across ca-

tegories over the past vear, especi-
ally after cotton prices surged due
tohighershipment costsandirupee
depreciation. Entry-level footwear
prices went up last vear when the
goods and services tax (GST) rate
on footwear costing less than 71,000
wasraised to12% from 5%.

“Masscategories doseemtohave
some kind of sluggishness in
terms of demand, withthe kind of
hit that they have taken in terms
of GST. as well as inflation.” Gun-
jan Shah, chief executive of Bata,

told analysts in the footwear
———major's third-quarter ear-
ningscall,

Retailers are hopeful of a re-
vival in demand for mass pro-
ducts in the near future amid
signs that inflation may have pea-
ked or is near its peak, expected
jump in job creation and invest-

ment due to the big jump in capital
expenditure announced

in the

HAVE MONEY, WILL SPEND
Psel Demand pat-
=< terninelec-

N tronics sug-
gests that therichand
upper middleclassare
buying premium pro-
ducts despite price hikes

FY24 budget, and hopes of arevival
in rural demand helped by a good
rabiharvest,

According to market researcher
NielsenI@), rural salesof FMCGde-
clined 2.8% on year in volumes in
the guarter ending December whi-
le volume sales in urban markets
increased 1.6%.
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HIGHER TARIFFS AND COST OPTIMISATION MEASURES TO ALSO HELP

Medanta Sees New Hospitals & Services,
Complex Specialities Boosting Margins

Post-Covid, there isarise
in complicated cases and
less contribution from
internal medicine: Chief

Viswanath.Pilla
@timesgroup.cam

Mumbai: Global Health, which
operates the hospital chain Me-
danta, expects complex specialiti-
£s, new services, new hospitals,
cost optimisation and higher ta-
riffs to boost its operating profit
marging in the coming quarters
as non-Covid hospital admissions
return to normal.

Medanta chairman Naresh Tre-
han said there is a shift in trend
from Covid-19 vears, asthereis less
contribution from internal medi-
cine and an increase in cases from
complex specialities.

“We are seeing more and more
complicated cases, which is dri-
ving growth... Also, the new facili-
tieslike Lucknow and Patnaare all
ramping upwell,” he said.

Lucknow facility will become Me-
danta’s second-biggest hospital
with 900 beds after its Gurgram
flagship with 1391 operational
beds. Patna Medanta is proposed to
have a capacity of 650beds.

The hospital chain is also conside-

Getting Ready for Growth

s tet Matured hospitals
Gurugram: 1,391 1 including
Lucknow: 900 Gurugram, Ranchi
Pama 650 and indore contribute

over twa-thirds of

2‘571 Medanta’s revenue
Current bed caunt as
of Dec 31, 2022 B
The company is also currently contributes

adding 700 beds aCrass | ¢ 9y of revenue against

fts existing hospitals 10-12% before Covid-19

|

ring tariff increases in the coming
days, along with undertaking cost

optimisation initiatives on the man-
power and material side, officials sa-

id. “Overthe courseof thelasteouple
of years, the company hasn't taken
any tariff increase.. (hence) some

amount of tariff increase is expec-
ted,” Pankaj Sahni, group CEQ and
divectorof Medanta, told ET.

“We always maintained that pelr-

formance, which is in the range of

22-25% Ebitda margins, is a really

very good performance. We don't

seeany reason why Medanta would
not be able to deliver that kind of
performance,” Sahnisaid,

Trehan said medical tourism is

set to pick up and it hasn't vet rea-
ched the pre-pandemic levels.

“We are getting much more trac-
tion now fromouragencies around

@ nNEW DRIVERS

Theincreasein
complicated
1 casesisdriving
growth... Also, the new
facilities like Lucknow
and Patnaareallramping

up well

NARESH TREHAN
Chairman, Global Health

the world,” he said. “So, Tm sure
this will actually culminate in a
much, much better inflow of pati-

entsas we move forward.”.

According to Trehan, medical to-
urism currently contributes 6-7%
of Medanta’s revenue against 10-
12% beforethe pandemic.

The chain had in November last
year raised about 2,205 crore in its
initial public offering (TPO), inclu-
ding #500 crore in a fresh issue.

Besides Lucknow and Patna, Me-
danta is also setting up a 550-bed gre-
enfield multi-speciality quaterna-
rycare hospital in Noidaand has

signed an operation and mana-

gement (O&M) agreement to es-
tablish a 300-bed hospital in Indore.
These twofacilities would take 2-3 ye-
ars to become operational, officials
said. The company is adding 700 beds
across its existing hospitals.

Sahni said Medanta added 170 new
beds across its network in nine
months ended December: As on De-
cember 3L it had 2,571 beds in its net-
work. The company has also added
over 130 specialist doctors, including
D Randeep Guleria, former divector
of All India Institute of Medical Sci-
ences (AIIMS), New Delhito head its
internal, respiratory and sleep medi-
cine department.

It also launched a mother and
child speciality in its Gurugram
and Lucknow hospitals and star-
ted home care services, diagnostic
division and primary clinics.

Its matured hospitals including
Gurugram, Ranchi and TIndore
contribute over two-thirds of Me-
danta’s revenue.
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Godrej Acquires Raj Kapoor’s
Chembur Bungalow for Z100cr

Godrei Properties. The Godrej
Groupcompany has been looking
toleverage its brand and financial
position to tap eonsolidation op-
portunities.

Kailash.Babar@timesgroup.com

Mumbai: Godre] Properties has
acguired Bollywood actor-produ-
cer Raj] Kapoor's bungalow in
Chembursuburbto developa pre-
mium residential project,

Thereal estatedevelopment arm
of the Godrej Group has purcha-
sed the property — located along
the Deonar Farm Road, adjacent
to Tata Institute of Social Scien-
ces — from the Kapoor family for
7100 crorve, showed registration
documents accessed by ET.

The transaction was registered
on Thursday and the developer
has paid a stamp duty of Rs6cro-
re.

The bungalow is built on a plot of
a little over one acre. “This resi-
dential property in Chembur has
been of great emotional and his-
torieal significance to our family,
We are happy toonceagainassoci-
ate with Godre] Properties totake
forward this rich legacy for the
next phase of development for
this location.” said Randhir Ea-
poor; the eldest son of Raj Kapoor.

A LEGEND'S ABODE

We are pleased toadd
thisiconicproject toour
portfolio... The demand
for premium develop-
ments has beenstrong

over the past few years.

GAURAVY PANDEY
MD, Godrey Praperties

In May 2m8, Godrej Properties
acguired RE Studios, also in
Chembur, from the Kapoor family
to develop a premium mixed-use
project, Godrej RKS. The project
is expected to be delivered in 2023,

“We are pleased to add this ico-
nie project to our portfolio ... The
demand for premium develop-
ments has been strong over the
past few years. This project will
allow ustofurther strengthen our
presence in Chembur,” said Gau-
rav Pandey, managing director of

alliances and utilising distress si-
tuations arising in the real estate
sectol

new projects during the quarter
ended December with an estima-
ted saleable area of nearly 17 mil-
lion sq ft, witha potential booking
value of Rs 23.050 crore. Of these,
three projects are in the Mumbai
region, two each in Gurgaon and
Noida, and one each in Pune and
Kurukshetra in Haryana.

has added 15 new projects with an
estimated revenue patential of ne-
arly Rs 27,500 crore, againstitsgu-
idance of Rs 15.000 crore for the
full fiscal. This Kapoor family
property will be the 16th in its de-
velopment portfolio.

51% on-year increase in net profit
at Bs 59 crore for the quarter en-
ded December:

thiough outright acquisitions,

Godre] Properties added nine

For the financial vear to date, it

Godrej Properties reported a

Increasein Trade
Volumes ‘Purely
Market Driven’:
Adani Transmission

Press Trust of India

New Delhi: Adani Group firm
Adani Transmission on Friday sa-
id it has no undisclosed informa-
tion which may have a bearing on
the spike in its share volumes. The
company made the remarks in re-
sponse toa BSE query seeking cla-
rification with reference to move-
ment involume of itsshares,

Adani Transmission said the in-
crease in trading volume/ price of
the shares is purely market dri-
ven. The management has no in-
formationthat mayhavea bearing
on the spike in share volume and
which is vet not disclosed to the
stock exchange.

“In the event there is any deve-
lopment that requires disclosure
under Regulation 30 of the SEBI
(Listing Obligations and Disclosu-
re Reguirements) Regulations.,
2Ma5, we will make the same in ac-
cordance with the regulatory re-
quirements,” itsaid.

Shares of Adani Transmission

Continued momentum fuels expectations of more interest rate hikes by the Federal Reserve to control inflation

Joe Rennison and JeannaSmialek

It'sdawning on stock investors that
they were wrong about the Federal
Reserve,

After rallying behind a resilient
economy, slowing inflation and the
hope that the central bank would soon
end its interest-rate increases, stock
trading has grown jitters

The S&P 500 isupjust 1% in Febru-
ary, having drifted sideways sinee it
peaked early inthe month. Stocks
have oscillated between gains and
losses as new economic data clou-
ded the outlook for investors, a
notable shift inthe market after
stocks jumped more than 6% in
January.

The tone shifted markedly this
week asa steady flow of data sho-
wed the economy continued to run
hot inJanuary Despite high-pro-
file layoffs at big technology firms
like Meta and Microsoft, employ-
ersintheUnited States continued
to hire at avapid clip, consumers
kept spending, and prices continu-
edtorisebriskly atthestartof the
yearacross an array of goodsand
services.

Allthosedata points suggestthat

the economy retainssignificant
vigor: The Fed has repeatedly
warned that there is more work to
dotoslow rising prices, even after
avearof rapid policy adjustments
that were meant tocool down the
BCONOMY.

Now, the continued momentum
hasundercut some investors’
hopes that inflation would steadily
resumethe slowdown itbegan
toward the end of last vearand
allowthe central bank toend its
rate increases earlierthanithad
communicated.

In response, investors have shar-

head of equity derivatives at Cantor

Ericsson Wants to
Support Indian
loT, Wearable Cos

Swedish networking
giant looking at
bilateral licensing to
avoid IPR disputes

Danish.Khan@timesinternat.in

New Delhi: Swedish telecom ge-
ar maker Ericsson said it is con-
sidering supporting companies
entering India's Internet of
Things (IoT) and wearables spa-
ce by way of licensing, as it looks
to avoid intellectual property
rights (IPR) infringement issues
with Indian companies.
“Licensing enables co-creation
and collaboration, besides provi-
ding freedom to operate at global
scale,” Sheetal Chopra, divector
and lead of TPR policy at Ericsson
India, told ET. “We are looking both
at different patent pools — Avanci
and Sisvel being two concrete ex-
amples — and at our own bilateral
licensing mogiramme. This pro-
gramme is aimed at ensuring lar-
ger adoption of technologies thro-
ugh good faith negotiations ToT Li-
censing is still a new area so much
is still to be defined.™
Eriesson is also initiating seve-
ral awareness programmes for
academia and startups, she said.
“The most important one is pro-
bably the IPTSE, which is an IP
Talent Search Examination ai-
med at strengthening the IP ta-
lent pool in the country,” she sa-
id. “Thus far, this initiative has
led to making around 100,000 hu-
man connections. Besides, stu-
dents from educational institu-
tions, Indian startups and wor-
king professionals are also bene-
ficiaries of this initiative."
Chopra said there 1s 2 need for
change in the mindset of the in-
dustry sothat we are ready to pay
for use of someone’s technology
while continuing to innovate.
She, however, said that things ha-
ve started changing among Indi-
an companies and the patent re-
gime in India is working very
well, with effort being made to
create awareness about patents.
“We are very happy with the Indi-
an government’s way of working.
Theonly mindset that we need and
which will work is the DNA fabric
that vou are ready to pay for use of
their technology and continue to
do your innovation,” she said.
“Things have alreadv started
changing. We aie in a better posi-
tion as far as Indian indigenous
companies are concerned,”
Ericsson has been embroiled in
alegal battle with Indian electro-
nicsandhandset companies over
demand of rovalty over use of
their wirelesstechnologies.

led by Ericsson in 2013 in the Delhi
High Court against Micromax, the
latter filed a complaint against
Ericsson with the Competition
Commission of India (CCI). The
CCIdecided to refer the case to the
Director General's Office for an in-
depth investigation.

The CCI had opened similar in-
vestigations against Ericsson in
January 2004 based on claims made
by Intex Technologies(India) Limi-
ted and, in 2015, based on a now-
settled claim firom iBall. Ericsson
has challenged the CCT’s jurisdic-
tion in these cases before the Delhi
High Cowrt and is awaiting a deci-
sion on the appeal of the first in-
stance court’s decision.

Ericsson isof the view that roy-
alty should be paid based on fair,
reasonable and non-diserimina-
tory (FRAND) terms, Companies

THINKSTOLK

like Ericsson calculate FRAND
based on the final price of a pro-
duct, but handset companies in
India contested and claimed that
thechargesare notfair

“There is no size that fits all, and
the royalty isconsidered based ona
particularity of the use case and
the value it generates...industry
uses end product level because that
is where vou can have an intelli-
gent discussion on the value”
Evicsson’s vice president for IPR
policy, Monica Magnusson, said.

"Companies want fair reward
for their innovation to keep
themselvessustainable. FRANTD-
based approach has been benefi-
cial to everyvone in the industey”
shesaid.

This is with reference to FORM G dated Gth

Hnu&rg?ﬂﬂﬂw Extension to Form G
dated 31st January 2023. Last day for
submisslon of EQI as specified In Form G
maéamnuglr;wzummnm

to
February 2023 as directed by the Andhra
Pradesh High Court.
For Sevenhilia Healthcars Pyt Ltd

Abhllash Lal
(IP Registration No: [BBY/IPA-001/1P-
PO0344/2017-18/10645)

DLF Phase-l, Gurgaan, 122002

ply raised their expectationsforthe
numberof times the Fed will in-
crease interest rates inthe coming
months. Central bankers them-

selves have begun tofloat the possi-

bility that rates willneed to climb
higher than they previously expec-
ted if theeconomy does not cool
down.

Higherinterestrates raise costs
for consumers and comparnies,
slowing demand and typically
weighing on the stock market.

“I'mvery negative right now on
equities,” said Eric Johnston, the

Fitzgerald, who predicted the re-

cent S&P 500 rally but now expectsa
slump. “Tthink the move we have
seen in the rate market, some of the
inflation numbersthat have come
outandtheexpectationthatthe
economy will befine is all fairly
problematic,”

Johnston now thinks the S&P 500
willeventually fall below its 2022
low,adropof around 15% from
current levels. Strategists at Mor-
gan Stanley and JPMorgan Chase
are alsoamong those bracing fora
fall.

CENTRALBANK VIEW
Central bankers them-

selveshave begunto float

the possibility that rates
will needtoclimbhigher
than they previously ex-
pected if the economy
doesn't cool down

Emaii: Abhilesihv@abhiiashial.com;
ended 4.87% lower at T919.85 apie- Aspartof itsdefencetoanow sett- sevenhilisio@gmall.com
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Bond investors had been guicker
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bettingon the path of interest rates 3, | Authorky under which corporate deblor | RoC-Hyderabad
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;;ﬁt‘;}’l‘;‘?;;‘g"ﬁ Aperceniage " Adhosn of e rled ofica and |14 40517/ pi 0 257 5 Laghin 0

Now, those traders are forecasting b oon e mtﬂﬂﬁm
three inereases of thatsize, through f. | Date of closure of Insavency Resolution | 03nd Decamber, 2022 (180 cays from the
July, which would take the Fed's | A e Insoivency Commencement Date)
target ratetoa range of §.25% to T Mwﬂﬂ mmwmm
ek T || T L —
Decembern

But policymakers have also hinted 9. | Address and e-mal of the iguidator, 25 | 401 Santosh Residency F-61 B2 83 Madhuran
that their own estimates could be raistared with the Board m;mmumm
pobediorvisont hecconomy | [ rammmsnammm e o
usly anticipated. 97 Las dos for submission of cans | 15th Nearch, 2023 S —

John C. Williams, president of the o e receit of the
powerful Federal Reserve Bank of Notica is harsby given that the National C Law Tribunal Hyderabad bench has ordered
New York.suggested this week that the commencement of iquidation dhwﬁ Innovate Materials Private Limited on February

rates were likely to rise toa range of
H% t05.5% —slightly above the 5%
t05.25% median in the central
bank's December forecast.

Heand several of hiscolleagues
have said they may need todo even
morethanthat if consumptionand
the labor market remain so robust,
—The New York Times

Date: 18-02-2023
Place: Hyderabad

10, 2023 (Order racelved on 17th Febreary, 2023) undar section 33 of the Cods,

The stakeholders of VWH nnovate Matedals Private Limited (Undes Liguidation) are hereby
called upan to submit their claims with proafon o before 19th March, 2023, o the liquidator at
the address mantioned against tem No. 10,
The financial creditors shall submit their claims with proof by slectronic means only. AN other
araditors may submit the claims with the proaf in person, by postor by lectronic means.
&mmmwmmmﬂsﬁmmmm

M. Sakhamuiry Venu

Liguidator of YWR Innovate Materials Private Limited
IBBLTPA-0011P-P-01749/2013 - 202041 2868

AFA valid upto: 21.11.2023



sshah
Highlight

sshah
Highlight


0D e

FJTeB0o 18, dPHO 2023

Zo danth .»...nd".i:”.\_dﬂ.;lf_ e Zxin
: 27 BEN DPoSED

&_ﬂm@
::' ‘—\.1',‘-- EFE“ o
B miﬁé 0 Doty -

E_»J IBAD Pk :b"" oBE

et S )hadin

SARFAESI aisl, 20026

it 45 1801208) Ped
o _u1:'.:s~5-..-,.a.|:.a. Rl AbE a.u:aa» e.inzu
S Sodtcot: S hO¢ So.: 2637567, 13990581, B510508, = oo

""‘iu:r' 1) ...mc'{ ..v:n"* gl 5,

3, 4 B, Rod'Ded wiried, ot e

5 ..lllllli; [ 5 £ 2) g’udeg‘ ollhinl SedE, mo .3 1-T66, &n

: cffDe, wOrind, 2o'Dri, badnakl AE, -..:--.:-_-smnn-r oo

3) Sy 2doB, mo.3a >-l~"ﬁ.6 cjn"l 4, Ersieainl

&8, TdoerE-500027, Bucra 00 Fdme o oo do:
t!-.ll 2082 08 S, BB,48,3008. 34/- l".nk“--.ﬂ.u: E ﬁi‘-;& ¢§t= Sup a8

152
Flnoms

. Tpethrn/se oot Z8din =h"-|'f-c“ R )
oSl Mk et DA o ;

AR, 308,34/~ f&““'uou- > -'.‘&M 'Ji'- Hof 22
e B

St/ Sl -;--..,.a-in.. u:;'i:;.

'sam-écd 1 anqg Tutked

off ab '?*ar:cA
ey, BODZSAD
it [t e 3

Lt Josk Bt Fle b

al.‘
ua.—-\.!.\.AlF

i .5;:—53*.1!5

el

[l e .‘u E

oo 5 &

e Liiss Rt

Do
2 Sshoda: (3) §50 degdd &8
ool ducito

ok, Sdag, Tdoe-00072, Soura
E._E :!-5

1 Goird § Sordd S 2 Za 408, dutx 2L
248 3o 406, Judy BAEL, Serchil, dedlSg,

(L) aE oSend, B8 TSed 301 & 302 PO-508, gion I, Td-6 WINID

=0 zemchel, deEifap, i

24.08. 201022 NPA. ™

i Sobdie el

(08, 300 (Erdiie ofh ofis obh 2o

Tl e
=il fhofoo, ExESAT

i dobis .-_-_a;':.l + &8 4

aa 17 w_auz:s

| Emnl

aldiLIaEE e

(5o,

srmealy s ;.,.134_1»'5 nhi-"\i'lu ulﬁl ;:.Jcﬂl" EmEnaS e,
250 iy, P

aéﬁﬁwm

L [=-PB5 Cerb dnd; b

ool arhdd dadhd A4 ool

2 =T34 Berd G off eddas 45 | 19.00.2017
a u'-E:a..i Sers —'9-5“.39.' 3 ROC -
[sangs epod roowd

4 o3 ooy o/ oOREE Bl
(k) 36258 Com Mbod Sa

B &“-ﬁfﬁ 2tr cﬂn:a;. ARrES s-c-ormc.

UR24280TG2TPTC 110642

2048 -I.US."I’.l'l.-’..J "'ff

231&.\  Evcatf

B |08pety 3 ey oo bo
{apme Dt dhdin BAGAS 3o

ol Gd royudbid c%ay.'l sSerpiniB, E5 Dosd,
_1:.1-,:'? ) Daarie ek, Betrm-G0008T
A [2oroe bood ghfab dnhod 38 03 &monb, 2022 (w538 Erboy
i i ae. ool 180 Bﬂm
T :rwae.! Birl Sk DL 10 Bpds, 2028 (17 bHip2e 20235 |
g 38 - . egs'..rsoo..uaum

Ty Jeo
|BBINPA-BOAP-P-017482019-2020/1 2566

B ot S5 S3e04 .aﬁwams 401, Bo8'S 2haly J5-61 62 68,
| Dt s-aband Sogbensirf, 3 , Boorre- 500038

w~tlcod of mhamurwenu@gmwrm

10.02A0nE5 a82 (Sipdorot dd@iodod
o oot S-msand

B E G0 0SS Jdore
a~daod ol dp wimipl@gmail com

11 Bonsion e PEH epb 38

lunjE ) a8 ol 80 Gres)

gy, 2023

tz‘dbn-?f’
& o
Jo..*rdr.u

".13‘

m..r;t..&a.‘
q badde 20 Baaloeds al
B AN M‘-B‘*{‘,Eu.m

R —
a8 :
e

i e A;..‘u..n i

*Ef..aum
;au. .ulna‘ B0t oA 2eE

Aralnre, OE

1802, 20

g fotl o Bmmcid, "do'n-ﬁﬂ-a..‘*fza‘.'.“" g% 13 ffod DDwl aTy
DEE o6 bovet , 2023 1
eia'.: @"u.m notsdmeaam
ELT (Bot ah) Sk o
amaa‘nnp,,,mw:ue:‘nmlw il
EI'-J.;LSL el Eu,n_.u Ec&ﬁl'-‘m ; ool eé..e--g.u s
;‘E’n"&a&n

soell a3 doasd; l;g:sd t.:m:
m-uw-n-mmu—:mtm
AFA Valid Up fo ; 21.11.202]

[l}:n.'.\:l 1II1:|p.ﬁ m-gl‘

et

inerten b Bonduodk 0
oot 30 ¢ 10 Znty, 0B Br wdtp

% oo B Joplf 306 g dna

1. Sepibeg: (2) & :m-..; ey &%
Sedo 74T, L BT S
D) f2o0 -nc,.:f.:.z a '.E,n.-...at.‘:..

o e e

=f e, BAnceeel, Soorme

sy - e

qﬁw_i:u U Bk oiReRoR &5 esy

H"@\-%.%jd L=
oplm S0b
St Adeok .1-':5.-_--:'5.-.

@ ShoGoiR

e__n."maL & abous Em} )
&-2owd: ubin06327 20@unionbankofindia. bank

;ﬁ:immmﬂﬁﬂm

=% @0, 10-66878/58/1, & Jecm A58,

3T

a, 10-5875/5/21, § o 08, dedo T,

E 2EME el gf

NPA i+

edenited Sobdaix
2

K
et ]

ieen Tl

L0

g.; ettt o N .ag.
1 Union Home - e, 1,30, 000/- G, 30,45,4685.17/-
560631000187616 - J
Zogw S 81,350,000/~ S, 30,45.465.17/~

ot wiE

Bocrs, Riomee
10-6-875/h2)
S m

Rl & (S

Sfodid Indyly -t
eond Fhain ""5.“ _.«!JILt n S
ol BEwod ac e,"" -5

DOEPhoSERSIS, :f:-:.i.: Séxces'nl g

13 Sofy =& DS (8) Sood

cron Tnde . HL45,465.17 (Srdrde Sl oo Sof 22  fege—
o Dbk DS SLIr Hmgdh) + &5 + wdd pipus

do Serirdr § el eci® @25 & £50 w0l 2

= B8 Zucd G{I Farfe 3 Pt

5 B08E Todo e,

30,45, 485. 17/~ E;.‘lo*i!‘.-ua-w 0 oifo Zof o Zo ooib fode wIF o
Zatain eﬁm Be T ...:r-u_ﬁ'.’a: #olcin _:.v'p. e &4 3 oiol® 828

B

[S3ds: prdoes
8a: 17. lmﬂtm

A9/~ wld wlzd
SanSale® ool I5 EE

W

www.manatelangana.news

239008 O 8700 &HETe0&s

o8 Bworres /pSooers: b 6056’5(:%3
(.09508)% $o08® HEHS HemBAG
Bep HOBSTY ePiHHY ITPSI0ED & BT
&9 e rodo BroSt 508 B
en Wém BEDSTD. DTG0 @D
39 8 BeFS® Irsorers BHEEIOLS B3
oBR0tT ©read (IPSI0ED) e Eeos

B HETCo  AEEPoDI

a8 o8Sn S8t PSR whs
Hhen Jo8%0 Ko TRINGD. T
250 068 BaeirHen & H O
BE7353°98 Hesth o5%0 DIKo0. @o D&
B5r5808® IpEorers BEEIOS Bk

$5735208

Bl

P G

 Epd o Mol ol
2r 2 rrm et imdimmrnite myw g il
o

Suid
et
27.04.20235 15.00 Mo

it -

[
B
&)
o

:-\.

.50 1, “35 o5 oie S Boos
foosdd ADuldt rHodid -Hinodet

et et AE o RrDoh
borsn S8 S SO0

E-.'..ls:.r__»a..‘. oo, Botlle da. C/
SG/C/368/5/382, Hisd Domd:
=, 08.92.74,16887, odivgm OF
144640000, Piias oo 660

ek
EpE

R ARG T

Moe Poh oo e Dol
g

Rl 28 ge.. www. ireps gov.in &
‘-"!- -

ﬁﬁr & ﬁdhiawﬁaﬁﬂ'ﬂ -
(inEh, ), Soprerl

-

80
3!1' SotBo
...n._ S0 Fio n-Sotth

=,
NIT No. C/E289/TRD/

SC/24/9002-2028 20 B Dols
o, C/B.29/TRIVEL/24/2022-20
Ba: 16.02.2023. (1) WD-KZJ

s b EAl o

E =€

SRl ey 30 &5 2

TRD sitharaireny Zob
' 17470 nml o= E ‘5-5;
.,..u "o - ) '\.J_dal_:hl!: E e n]

od 2l B
*-..m‘? o, 11 @5 £35% &b Do
w08 Fohog

vonod

Hm.a;.‘ :‘r-r.ﬁbu . 1,25,17.662.98,
Epodcis oot 18 Bow, Sohoty dB:

10.03.20232 15.00 fobe S50

Jae =
s JEDeen o B

L‘.l“cL E

IREPS &* Bodd 55 (s V= S

50¢T wgede] (PSA0ED) efe-sq)cog
KorresE, 3PSN0ER DD @:K)oﬁ @535 (5
B8 KorresS, SHemShe BBk ADESS
bisE (0Bt Sedhs, Bo Benes sor
roo(o cDOc;)rOéS(\) ©8JcHen wloeh, o
&o’i)@%e TPt B0V, KOEADS éuéé‘ar\)
e73508 (©8Ghen SPesSairgth.

266 P9EEY) el oW 48738%....

6058865&)
%0, WATIRE (RGNS, 08 HEH
$506%D emSHiHg & BeF HOSTE Ben
Ao S5 Do Bowsy  Sogks®

$o8 Boomnre [ Setedrs: (&R S0 Baho
& DobdHen IrES Sroron ARnF R OL
© 45)8° B& S8 FOHHTND. HrHS
Sghen 508 IDEee EFRKgone S0 S
BowoHER oSt K5y dEeTreld B
o B0 el KosS) SSsn 5
DDoen Fesrare $Den Do o 3
%) EHH o ED Bavre woHs® soge
QeI 23.524 8% Hoarow, Kot VS PP
Sen, & SHE TFen E0o8 SKHS 3"5&60
3@&&)‘3&). &3 50508388 J020080D HSeae
i) 85?00)55 BHHB, @QTCT°20 Claiy
8506° BHigarso HHSE® Do Bd DS
D558 Sreress EvD %e@é@, OERXIS
A28 SEROPBE, D SHSosSToIen e
Basmgth. edodto B2% Buysh Srtpidn
a88 (HEE 0go HBTe Yo, e (PErRS
BobS EH DR (29)8° e WS grdy oo
(20) ©8 @ozrd8 Bods & (¥R Dof,

@.50.1. Dofte SJo. B/E29-TRD-
TNDR-19-22-23, 35

™~ of = i
Bhprd _n..“..'.:-._lx?

S8l Dol
BricR

2458 sodroliall S0RS dribe BUR
.....ul".'.- Spoda swa: 12 Juw, Sl

1. OE l:'-wf holl ol o8 Diore
=55 3ERE bt/ /iveps.gov.in £
5"- eanol

Denife &= 1,21,71.628.00, DE B¥npod
(mdinar : 6. 2,10.900.00

En.a\..u.ﬂ‘\} L (== S
u.L.._.\..-E: u...;-.i.

&.70, | -Bolts vdo B8 &~ B,

Lahiody 3o

ﬁ'F‘J\I g &
Emlarg i ow
e Dodinther 4

16.03, 20235 15.00 Mobe 555

bl L0uid Jofid nodhs/
TrD/Sudoaed

PleeCa oranh &
Bred x B

Lﬂu-_uﬂ‘tu:, e,,u_...,..,s B"n.r._ Hon
i o

e

B0

NS So BT o
TRD /A3l

St

IR/HYB
St R - e R e
SrDEE/TH/HYE =&
08/2022-23/Sr.DEE
#s  15.02.2023 fdogo

TR Ii'lH
...-Er.n’.u\.
Ethiato. Sofod 88 09.01.202 =l

wib D ‘_1..{13.uuc.' R

15.00 figes x:.s 4%- éc. Sobulnd e

15.00 50 585 a2 -Bolh 5

L B.fl-' EHIIJ'E.Lrb#’!W!E 23,
Dt

= ._-.-f'_-_
e ] -LA1-60)

s S -111-02 Cariits & B5 -1V

04 doniles) st 56 So5ctn 5360R

cpodals oo 06 Jow, Botlts Dend:
G 4975553 /-, waiar/ BE wdn0d:
= 9us00/- Dode :'ﬁ‘...wﬂuﬁ e

Eohop d8: 10.03.2023,
12 B/E. 29."'1.-"’!‘.(-!\;’3“.322— 23,
SOhE: Dediart A0el . BZA ADeT

250 ALR ’J‘L. I"-IE’\Il B.r"\ G lill &

}I =it Sodtoorden SR Bodthh)

e Sren/ Hite oSt
Boftd dofog #08 Sooth ::?.5

WWW, Irq.pngu\' in i G0orbolnr

[§5c.1, ol So. 08/Z022 33/
BrDEE/TR/HYE, 3 S

i 53.60,292 80 .
1.67.200.00/-, g-{h..;b 0 = 5
oo, Snhody 38: 09.01 2023

...J“'...E.....m wWWw.ireps gov.in

el

,n_y:._ )

i*éaf A3ub [..f..lﬂ.ﬁﬁ),

o, NW /148 I\'.ill

> ok
gov. ind oD odbodid

.50, 1, Boll So.: T-202223-31-047

B2 e Liore Dol PO
M_t,..ésu Sr.DEE/TR/HYB ==
orodio, prdTerl GEE. Mot

5000725,

‘E‘-ﬁlﬂ: Co-ord, Bofdic Qe &=
B63IB059.57, saivar: dr. 172800.00,
bhrtdc ron: o Beness, 880 DS

NED DIV: J. BDU, J, 8VD, KODI,

bl 2nesd Sefsd modhl cr_u-s

GDS-ET-2022-23
s iyt Sofon 36
1100 i i

i Dobids Sebdo :
@rumLLLI .....1 i E-': :;:G.‘_:-_:,:l'

7 ek i
GOET wlios I.T;E‘-.o

[T l Bndﬁ ﬁu.
WG 1S - T - 2022 - _‘?..3 H&. ]H.CI‘E.EIIE:;.
i o ﬁﬂt:l 5 P I_ _n:i i,

Sl ;.._Cu. r__.j._.mr_.

s dm. 2.06.300/-
Je damih Sofe
i rithen Srgiih), dpadaks preo: 24

Ao, Emhied 38 160320235 11.00

o St

o §E. 50, . Boli So.; T-202223-3-147,

! i (4261
e Coths

S2-CWMIL

1.12.55.773.63/-f56
ol Deadl e, 648401 1,90 (GRTE
o Sy Hapy a3 ool

o s Julnub;-_m:‘.rr. e, 12970000, $pgda

RNE. PTU, UPR, 8CO, SELLU, IH:PI'
MVO, DAV & PG: ADEN/J 2558
fosd s sertl B, OH trpobhes's

olfi Sthobf*dein B35 LA ovee BT
e BB wrrbiics

) saliarer ol Sopme
[Botts oo 56 &=.0

Sl ¥t

wd U 50 (50 ool B Sabo
OnsS @ Bk ) D3 B0 soshital

R
78 Do Doviik)

130320235 1500 Mol

Y
o A

Sr.DEN/Co-ord/

ENHM

2023-02

45 oo pirdol a-Bobk

.50, 1. Bold So. EnHM-2023-02)
S nh: E..-E._‘ E."qu\'&u.‘l l:l. .-.l..\..r:_U"..'
: &g 50

e 180 T, Dol Srdo 88 &=
0,00

o S0 Oodf 13.03.2023% 15.00

o B Soreiol

LEHE:&U'G www.ireps gov.in
2 Eca&-ﬁ:_:a-é
PE e sdie:

=E,
e .JL...J\_': B* ﬁl_ ;5-.‘;1‘-5

gy 2

it DOoeen B s-Hotl oaes

Sl www, lrvpsgm in &%

hitpe/ /S www,

WWW. S0 l!'IlJ

Goto $g Do8%Hod aHd PeH &
Flen BoHmedd Haed ersd oo ©
émoa Sahgen, DY, BleNg Bv8s® I
D, PN & BSS® Py veren 266
SEED e Hod) 487 BHED K &
8 o O3 58 &.25,000en (955
S8 AganoTd. & (B HE Srasos®
grrfore IPSA08 whsethen ST (@ge
J58%, T8 BoRTO DnngEsH 1
80D DBIBoT. oS [BHahd Boi Ko B
Q0D (HBAHe ©HShen eTerd
6588 HEBS® ©iHRBOT Y AT
HB0d) 7008 IR&oToD.

(8.e565es6)

08 HTPTROBO SSOVD, H O Ye1:e)
. ) 3 J ) -0 e

2,07y TPROS™ TR (P8 BobS (B
o BoviHB ©PEs) Howes, SHRe 5§
0D S, ooge, & (H5R dofen e Hoe
T 8688 &m.2 S0 FEHpS Jwdo 23.524 8
eSeea Sr&Herores: dEonod 0335063"‘ 26§ =%
(A5 05 £S5 3% D 3085)° Irzee
e g sdsore & s‘;géi)s B05eeH Banoh
50 §‘°:6>ﬁ°e» B Hek HOROD ERANGA
S5 aHFHSED S @T’oéoeﬁs Ee..15
508 2080 TS @608 2,636 &8
D5 [@rodo oD HEH e DezchHard,
IeEoeers, S0od, Aerirs, & oo 8
éﬁé@ocﬁaéa 6&5‘%230(7" xfovoited) 3033063&6&
5588 8o 12 Hfoaran 5B eod S
80°A Sotre JgBR%H sometd. af 3¢ %D
e e S B ooA Kot @ Bidyerdd
S208 (Herds 3@5"20 oy Drrgpeld So5HSt
HEY exaHendorh. & 3@(55065 S
8 adyDES BHH, R LOT R &Y
&508* R120n8° 0% @5 Bel BT HHS 3D
008 EPorees @5&3& Seogo0ho 3 S
ToTees S99 8:89%) B00ho8® Degard.
=5Hs? 23.524 85% Hoerom 3‘3@&;; oS
. Bos® Db S 6 Hodh B
woéﬁ Tt & 508 Qobeen S0rHBA weh
6% BHED &R 8oB agd 50568 N
BOID.

d0m Sred RS HEBE
2BHOSEYH s

LT -

£ Boorre /SEiyS: gy S TS Sy DO HE
B8 B8 BeoBen eaHis Vo soEen, ehiTHes Hoi;
$odore a:8rran. edosso “@6558& EE g80h Jweth. & Kol
Gore 588 BE Srezeeorde HED ﬁé& BEO%) e wBS® 150
$0erRR @m&& bporrs 567008 Hebdd g HADHE
TOHHR Eroos @655 3&, 266 3& 5?6§6@y65§om 0%
2508 HPrseog e BOADHFTD. & SoKE50S° DS Y
TPOHeD, TB;ETen 31’95:5:&63'

BZohe égé:éo@s Sorissren
@By WD EO0eD

508 8e:on'°sa/?oé3w§6€: BeoRS® Kagyen FEFTERLO Eorm
S8 IPSHED TESS erHPEE) FDiben HETTo ©BY
57500088 S 500 32 HEre POPSD wdered FEI0
3“@&6‘&6&. FPHe 8550 LX)S?do...?éﬁdoeS’sX) TPORTRS a6
BoBS BrSE Heed 8588 BPohth e Sroeh. S B0
'S BGoRS® grbre cayen SHDEATRD. DS wiipen 83yowHE
&S arerdd 2olS EorEso Sweth. TroftrS D BodS
SR 330 105 B6S @‘553565 e002008° res DEEP0DS
B0y 5088 ST, APPSR Gods 2orT @iiEmren 2R
JoeHEs wem)oe BESTT wobHS® watmres SY0SBD. Jots &
oo I Bod, BHETSo SYS AFS oo B0 1R
BRT° HEEDH HOBOD0TOED. @otHSE B FSHE HSHH
SrSE 6, egrhi 835 06 BEHS® DepHY MH\B SrBeed.
F03 TPoRtIrS e D0 Blop{as [ooed. B SR Do
%) DDiven Sougy B DoB®AED wBiy I B5PoES §DO

T, PR ad)Es

e A el DISSOLUTION NOTICE

oy T, SRI, SADULA SAVITHA SAI, Dio Sadha
Madhusudan Aged about 30 Years, Ooc:

- . Business, Rio : 2-3-528/C/15/B,

Q)a)aaoea Bapunagar, Amberpet, Hyderabad-

o

500013 And SRI. EDLA JAGANNATH
S/o. Edla Ramachander, Aged about 34
Years, Oct : Business, Rio. H.No: 2-50,
Narayanpet Mandal, Kolakonda,
Mahabubnagar - 509310 are Pariner's of
Mis: RAYS SOLAR TECHNOLOGIES
with its Register Office 2-3-528/C/15/8,
Bapunagar, Amberpet, Hyderabad -
500013 are Dissolved Wef. 03-02-2023.
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OFFICE OF THE RECOVERY OFFICER -

i
DEBTS RECOVERY TRIBUNAL HYDERABAD{DRTZ)
1st Floor, Triv Abids, Hyderabad 500001
DEMAND NOTICE
NOmEUﬂDEHmHTUHﬂFTHEHECWTOFmI
BANKRUPTCY ACT, 1993 AND RULE 2 OF SECOND SCHEDULE T

INCOME TAX ACT, 1961,
RC/1440/2018 13-02-2023
UNION BANK OF INDIA (E-ANDHRA BANK)

Versus
To M/S HAND GRIP INDUSTRIES & ANOTHERS

(CD 1) Ws. Hand Grip Industries & Othars Mg. Pariner, Mr. Kasula Keerthi Sagar,
Sio. Vidyasagar, #8-4-52/1, Mailardevpally Village, Nagar Mandal, RR District
Rangareddi - Rajendra

{CD 2) KASULA KEERTHI SAGAR, S/o Vidya Sagar, #22-2-406/A, Noor Khan Bazar,
Hyderabad - 500024, Hyderabad, TELANGANA-

(CD3) MR.KASULA VIDYASAGAR S/'o Kasula Srinivasa Rao, #22-2- 4051 Bamp;
22-2-4068, Ground Floor, Moor Khan Bazar, Hyderabad 500024,

(CD 4) THUNGA SHOBA RANI, W/'o Pavan Kumar, #1-8-430/22, UMa

Gardens, Chikkadpally, Hyderabad-500024,

{CD 5) BASETTY SANDEEP, S/0 Pantaiah, #1-8-895/3, Sriram Nagar, Chikkadpally,
Hydarabad 500020

(CD 6) THUNGA VISWANATH, Sio Pavan Kumar, #1-8-43022, Uma Gardens,
Chikkadpally, Hyderabad- 500020

Thus is o notity that as per the Recovery Ceriicate msued in pursuance of orders passed by the
Presiding Officer, DEBTS RECOVERY TRIBUNAL HYDERABAD(DAT 2) in OA/S81/2018 an
amount of As T680190.00 (Rupees Seventy Six Lakhs Ninety Thousands One Hundred
Ninety Only) along with pendentaliite and future interest @12% wa ! 18122078 il realizabon
and costs of Rs 0{Only) his become due against you (Jointly and severally’ Fully/Limited)

2 You are haraby directed io pay the above sum within 15 days of the receipts of the nofice,
faifing which tha recovary shall be mads in accordance with the Recovarny of Debis Dus io Banks
&nd Fnancial Instilutions Adt, 1993 and Rules these undar

3. You are hereby grdered to declane on an affidavil the particulars of yours assels on or bafora
tha ned Giska of haanng

4. You are hereby ordered to appear before the undersigned on 1NOU202D af 10:30 am. for
hurther proceedings

5. In addition o th swm aferesaid, you wil also ba liabla 1o pay
(a) Such Interests as ks payable for (he period commencing immediately after this notice of the
cartificabe | axaculion proceedings
(b} All costs, charges and expenses incurmed in respact of the service of this notice and warrants
and othar procassas and all othar proceadings lakan for recovaring fhe amoun due.
Given under my hand and the seal of the Tribunal, on this date 13022023
Recovery Officer
DEBTS RECOVERY TRIBUNAL HYDERABAD (DRT 2)
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